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ADVOCATE PRANJAL PANDEY <advocatepranjalpandey@gmail.com>

Joint Committee Report filed in compliance of order dated 06.12.2024 passed by Hon'ble NGT (CZ) in OA
206/2024
1 message

ADVOCATE PRANJAL PANDEY <advocatepranjalpandey@gmail.com> Mon, Jan 13, 2025 at 6:07 PM
To: Lawyer Prabhat <lawyerprabhat29@gmail.com>, harnengt@gmail.com, contact@hpppl.in, rtoannuppur@gov.in, dmannupur@nic.in
Cc: parul.bhadoria04@gmail.com, "ropcbshahdol@gmail.com" <ropcbshahdol@gmail.com>

Madam/Sir 

Please find enclosed the Joint Committee Report filed in compliance of order dated 06.12.2024 passed by Hon'ble NGT (CZ) in OA 206/2024 (Chandikant
Jha v State of MP and Ors.). This mail is being sent on behalf of Counsel of MP PCB  (Advocate Parul Bhadoria). This mail may be treated as proof
of service. 

Regards 

PRANJAL PANDEY

ADVOCATE

F-3, Vidhya Vihar, Hoshangabad Road,

Bhopal, 462026.

9340657120, 8349313812

advocatepranjalpandey@gmail.com

JCR 206-2024 .pdf
24837K
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